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Statement-ll

Number of De-addiction Centres (State-wise) assisted 
under the Grant-in-aid scheme of the Ministry of Welfare 

(as on 31.3.1997)

S.No. Name of State No. of De-addiction Centres

STATES

1. Andhra Pradesh 3

2. Assam 1

3. Bihar 10

4. Goa 1

5. Gujarat 5

6. Haryana 8

7. J& K 1

8. Karnataka 3

9. Kerala 11

10. Madhya Pradesh 4

11. Maharashtra 7

12. Manipur 10

13. Meghalaya -

14. Mizoram 5

15. Nagaland 2

16. Orissa 6

17. Punjab 7

18. Rajasthan 4

19. Sikkim •

20. Tamil Nadu 8

21. Tripura. -

22. Uttar Pradesh 12
23. West Bengal 6

114

UNION TERRITORIES

1. Chandigarh 1

2. Delhi 8

3. Pondicherry -

Total 9

Total Number of 
De-addiction Centres

123

[English]

Residential Schools for SCs/STs

5959. SHRI KODIKUNNIL SURESH :
SHRI TARA CHAND BHAQORA :
KUMARI FRIDA TOPNO:
SHRI BHERU LAL MEENA:
SHRI SULTAN SALAHUDDIN OWAISI:

Will the Minister of WELFARE be pleased to state:

(a) whetherthe Government of India have any proposal 
for setting up Residential Schools for the educational 
improvement in Scheduled Caste and Scheduled Tribe 
students in district level all over the country;

(b) if so, the details thereof;

(c) the total amount of money spent for this porpose 
every year; and

(d) the details thereof?

THE MINISTER OF WELFARE (SHRI BALWANT 
SINGH RAMOOWALIA): (a) to (d) The Ministry is in the 
process of finalising the details of a new scheme in this 
regard called the Kasturba Gandhi Swantantranta 
Vidyalaya.

Negotiations with ULFA

5960. SHRI ISWAR PRASANNA HAZARIKA : 
KUMARI FRIDA TOPNO:

Will the Minister of HOME AFFAIRS be pleased to 
state;

(a) whether the United Liberation Front of Assam 
(ULFA) threatened to blow up the oil installations in 
Assam;

(b) if so, the reasons therefor;

(c) whether ULFA has offered to come tothe negotiating 
table subject to certain conditions;

(d) if so, the details thereof;

(e) whether the Government have accepted any of the 
conditions to pave the way for negotiation with the militant 
outfit; and

(f) if so, the steps being taken to expedite a negotiation/ 
settlement with ULFA?

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI MOHD. MAQBOOL DAR) : (a; 
Yes, Sir.


